
Central Adrotoistrative Tribiinal,

C.C.P. 11/2007 IN O.A 439 72006 

«P.Sh»kla >  K.it«upte»nd Others.

This the 2 4  day o f  July, 2008

Hon’ble Shri A.K.Gaur, Member (J)
Hon’bleDr. A.K.Mishra, Member (A)

Appl: None.
Resp: SriB . P .R m forSriA rvindK um ar.

The contempt petition has been field against an interim order. Since, the 
Original Application has already been dismissed on inents. the contempt petition
.not survive. It is accordingly dismissed and notices are discharged.

Member (A)


